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..Judicial Inquiry into the death of 
Shrlmatj Purnima Singh 

3482. PROF. MADHU DANDAVATE: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether it is a fact that a judi ... 
cial inquiry into the death of Shrimati 
Purnima Singh, wife of a Punjab 
Felice officer at Delhi on the 28th 
March, 1980 has been demanded; and 

(b) if so, the response of Govern-
ment to this demand? 

THE MINISTER OF STATE IN 'fHE 
MINISTRY OF HOME AFFAIRS 
'(SHRI YOGENDRA MAKWANA): 
·.(a) Yes, Sir. 

(b) The inquest proceedings u/s 174 
Cr.P.C. lead to the cc>nclusion that Mrs. 
Purnima Singh committed suicide. 
Nothing suggestive of homicidal d(:'ath 
or any foul pay in the matter came to 
notice. It is, therefore, not propose'i 
to hold any judicial inquiry. 

Discussiqn of Tribal Sub-Plan \vUh 
States 

3483. SHRI GIRIDHAR GOMANGO: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether his Ministry has dis-
cussed the Tribal sub-plan with the 
States; 

(b) if so, whether the States agreed 
10 accept the strategy, policy, pro-
gramme, allocation and implementIng 
agencies as recommended by the 
Working Group on Tribal Develop-
,meut for medium term plan 0:£ hi. 
ministry; 

(c) whether the Mini!try only lent 
'the Working Group RePOrt to the 
States. and if so, the measures take. 
by the Statea in this regard; and 

( d) VI hen the 'Ministry is likely to 
call the meeting of the Ministers in-
eharge of Tribal Development for 
detailed discus.ion and decisions? 

THE MINISTER OF STATE IN THE 
MINISTR"Y OF HOME AFF AIRS 
(SHRI YOGENDRA MAKWANA): 
(a) Yes, Sir. 

(b) and (c). The States are breadly 
in agreement with the recommenda-
tions concernini strategy, policy, pro .. 
grammes, etc. made by th~ Worklng 
Group on Tribal Development. Th9' 
States have adopted some of the re-
commendations, while some others are 
being adopted in gradual ccurse. 

(d) No meeting is envisaged at pre-
sent. 

Employment hsition in Sriharlkota 
Rocket Launchinc station 

3484. SHRI P. PENCHALAIAH: WIi1 
the PRIME MINISTER be pleased to 
state: 

(a) the present employment position 
at Sriharikota Rocket; launching 
Station in Andhra Pradesh; 

(b) whether the rule of reservation 
is being observed in appointments for 
Scheduled Castes and Scheduled 
Tribes; and 

(c) if so, the cadre-wise particulars 
thereof? 

THE PRIME MINISTER (SHRI-
MATI INDJ.RA GANDHI): (a) & (c). 
A detailed statement indicating the 
total number of employees, Group-wise, 
in SHAR Centre, Sriharikota of the 
Department of Space, the number ot 
vacancies in each Group and the re-
presentation of Scheduled Castes ; nd 
Scheduled Tribes among them, as on 
June 1, 1980, is attached. 

(b) Yes, Sir, The reservation orders 
have been made applicable to v.acan-
cies ariSing in the SHAR Centre with 
effect from April 1, 1975, i.e. from the 
date of conversion of the Indian Space 
Research Organisation, of which the 
SHAR Centre forms a part, into a G07-
emment body. 
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I. Ta.e total n\.lm'l~r ·.)f I!m?loye~~, Group-wise,inth.! .:),\R Centre, Sriharikota, the number of 
vacioncies and r.;:pr.!i:! lt1tlO"l of Schedule-d Castes (SIC) B-;d ~cheduI~d Tribe~ (S/T) as on June,. 
1980, is as under:-

Group 

Group 'A' 

Group 'B' 

Group 'C' 

Group 'D' . 

--------------- . ---.. -. --- .. _---------
Scientific/Teclmical 

No. of employees No. of vacancies 

G~-S/C SIT rro- GN/C/S/T To. 
ne-
rat 

23 1 

172 

478 

120 

98 

59 

tal ne- tal 
ral 

- 23 1 6* - 6 

- 172 4 4-

12 588 18 6 6 30 

J 7 196 

Administrative 

No. of employees No. of vacanices _-----_- ---- -~ ----- -------~ 
Ge-S/C/S/T/To- Ge-S/C/S/T/To-
ne- tal He- tal 
ral ral 

-------------
18 18 

14 14 

:344 'j7 B 3U9 17 3 2 _~ .z~ 

122 45 10 177 6 6 
---_. ---

Total ~ JODI 157 29 1187 '29 6 6 41 498 B2 18 59B '.l4 3 '2 29 

---------_----------- ----
• Exempt from reservation OJ (~(_'rs. 

II. Out of the existing total number of employees, the number of f'mployc{'s in posts to whom the 
orders on reservation for Scheduled Castes/Scheduled 'I'ribe:i arc applicable and titt' representa-
tion of SCI ST in such categuries IS a'i follows :-

Scientific and Techincal 

Ad ninistrative 

Total No. of emplo-
yee<; 

(I) 

IIB7 

5gB 

No. 0 j employees out 
of Col. (I) to whom 
reservatioll order ~ 
apply. 

(2) 

7B4 

598 

-- --_. 

'\0. of t"mployee;; 
out of Col (2) 

hclongi 19 to 
Schedulej Scheduled 
Castes Tribe-

(3) 

157 29 
(20%) (3-7%} 

82 18 
(13 7%) (3%} 




